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HYDERABAD | TUESDAY, 22 SEPTEMBER 2026 Business Standard

Znizee INDIA SHELTER FINANCE CORPORATION LTD. [rote CHOLAMANDALAM INVESTMENT . ANNOUN
Regd 'g:flec:mPlot 15, 6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002 FOF;;%I:SX#YBLE /\\_ PUBLIC ANNOUNCEMENT
Branch Office:- Tirupati-1, Madanapalle-1 - Andhra Pradesh ' N \'\.’,/ ChOla AN D FI NAN CE COM PANY LI M ITED (Urder Regulation 6 of the Insolvency and Bankruptcy Board of India
Whereas, the undersigned being the Authorised Officer of India Shelter Finance Corporation Ltd., under the Securitisation And : 2 (Ipedlvency Resolution Process for Corporate Persons) Regulations, 2016)
Reconstruction of Financial Assets and Enforcement (Security) Interest Act, 2002 and in Exercise of Power conferred under| Biier oxsier e Corporate office address:- Ch|0|g C{e-slt'g Utp(tél' Bé C5gf &CCh55'4Y Thlgs(\)/ lo}gg / FOR THE ATTENTION OF THE CREDITORS OF
Section 13(12) Read with Rule 3 of the Security Interest (Enforcement) Rules,2002, issued a Demand Notice on the date noted ndustrial Estate, Guin ennail —
against the account as mentioned hereinafter, calling upon the borrower and also the owner of the Property/Surety to repay the ' Y, SURYAJYOTI INFOTECH LIMITED
Amount within 60 days from the date of the said notice. Whereas the owner of the Property and the other having failed to repay SL. RELEVANT PARTICULARS
the amount, notice is hereby given to the under noted borrowers and the public in general that the undersigned has taken POSSESSION NOTICE [ (APPEN DIX IV) [U nder Rule 8(1 )] 1. | Name of corporate deblor Mis. Suryajyoti Infotech Ltd
Possession of the property/ies described herein below in exercise of the powers conferred on him/her under Section 13(4) of the 2. | Date of incorporation of corporate debtor 16th March, 2000
said act read with Rules 8 & 9 of the said Rules on the dates mentioned against each account. Now, the borrower in particular WHEREAS the undersigned being the Authorised Officer of M/s. Cholamandalam Investment And Finance Company Limited , under the 3. [ Authority under which corporate deblor s Registrar of compan (RoC), Hyderabad
and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be sub- Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of 2002), and in exercise of the powers incorporated / registered g pany (ot Ty
ject o the charge of India Shelter Finance Corporation Ltd. for an amount mentioned as below and interest thereon, costs, etc. ) : B : h ’ - —
i conferred under Section 13(12) read with Rule 9 of the Security Interest (Enforcement) Rules, 2002 issued Demand Notice dated mentioned 4. | Corporate Identity No. / Limited Liability U72200TG2000PLC033891
GName of thgv?orrovf:e;/ Description of the charged/Mortgaged Property N tpaterf De"t‘%"d below under Section 13(2) of the said Act calling upon you being the borrowers (names and addresses mentioned below) to repay the Identification No. of corporate debtor
uarantor (Owner of the Crifoor revenue distrct, S Balj regisiration District | NO Dato of Demand Date of amount mentioned in the said notice and interest thereon within 60 days from the date of receipt of the said notice. The borrowers mentioned 5. | Address of the registered office and principal | 2nd Floor, Surya Towers 105, SP Road
Property) & Loan Account | Tipati, Chandragiri Sub District, Tirupati rural Mandal,| ©n Date of Demand  Possession . i o . . ¥ ' o office (f any) of corporate debor Secunderabad - 500003 Teln '
Number Pudipata village Grama Panchayat, No.55, Pudipata vik Notice herein below having failed to repay the amount, notice is hereby given to the borrowers mentioned herein below and to the public in general that ) of corp! i ecunderabad — Telangana
1) Katikala Hema Wio. G |lage survey No.158-1, R.C.C. house, Old D.No.5-51, New [Demand Notice Dated 12- the undersigned has taken possession of the property described herein below in exercise of powers conferred on me under sub-section (4) of 6. L'Lsrgg’;’:gydg‘;’r"enceme"' date in respect of | 18th September 2026
Rajasekhar, 2) G. Rajasekhar gt.No.t1-2g4, tbot'{?ded on: Poln?: Réqé hstreet, sOuth;dLang 0|i|3-20b25 calllngfupog to Section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002. The borrowers mentioned here in above in particular 7. | Estimated date of dosure of insolvency 17th March 2027
Slo. Bahaskar, Both are at: |Street, East: Houses of late K.Chengama naidu &|all above mentioned in i . e an . . : h . ‘ arcl
DNo.2.51, ond Stiee, ~ | GRaigopal, West. House of Mahalsksiuni wie of A.|nofice being 10 repay the ;Ir;d ttéehplljbhc in é;elnerall are hereby rfu(t;c;:n.ed not tc()z deal with i@dprgpfeﬂy and any dealings with tlzjehpropeny Zwll be (sjl{bject to tpe charg_le_hof resolution process
Pudipatla, Tirupati, Andhra | Munirathnam measuring East to West on norther side |amount mentioned in the s. Cholamandalam nvestment And Finance Company Limited for an amount as mentioned herein under and interest thereon. The 8. | Name and registration number of the insolvency| Mr. Kaspa Venu Gopal
Pradesh-517505, Also at: Sy | 16.1/ 2 feet and East o West on southern side18.1/2 feet [notice being Rs. 578664/~ borrower's attention is invited to provisions of sub-section (8) of Section 13 of the Act, in respect of time available, to redeem the secured assets. professional acting as interim resolution BB Registration No.
No.158-1, old D.No.2-51, New |and North to South both sides 55 feet with a extent of 962.5|(Rupees _ Five  Lakhs| 17.09. professional IBBIIPA01IP-P 01661/2019-2020/12580
D.No.1-2 village, Pudhipatla |Square feet or 107 Square yards, with in that site R.C.C. |Seventy Eight Thousand| 2026 sl Name and Address of the Date of Description Of The Date Of _ 001/ 1/2019-
Grama panchayath and | house constructed measuring East to West 16.1/52 feetand |Six Hundred and Sixty N ' Borrowers & Loan Alc no Demand| O/S AMT P rty P d P . 9. | Address and e-mail of the interim resolution Address Registered with IBBI: !
Mandalam, Chittoor District, |North to South 41.1/2 feet with a extent of 684.75 Square Four Only) as of‘ 10-08- 0, . Notice roperty Possesse ossession| professional, as registered with the Board 201 Var_'nshl Nivas, KPHB Phase 5, Back Side
Andhra Pradesh-517505 | feet, along with a windows, frames.doors electricity service |2025 with further interest - Malaysian Township, Kukatpally,
Loan Account No. connection No,1742, panchayat water tap connection, [applicable from  11-08- 1. [Loan Account Nos... < | Rs.2095813/- |All that the piece and parcel of the House Telangana — 500072
LA11CLLON8000005027590/ house tax old assessment No. 450, new ass, essment No.|2025 and cost till the LAP1HBD000191480 S (Rupees  [No.7-111 & 7-112, 7-113 Assessment < Email- id registered with IBBI:
P-10045812 204, Fittings, Fixtures, along with easement rights thereon. |date of the payment. Mr/Mrs. GUNDA RAMESH YADAV 'S. Twenty lakhs |No.1193002308, 1193002309, 1193002310, S kaspavenugopal@gmail.com
1) Dampetla Kavnha W/o D Andhra Pradesh-Annamaih district- |[Demand Notice Dated 14-07- Mr/Mrs. GUNDA ARUNA YADAV g Ninety Five |admeasuring 103.91 Sq.\_(ards, Equivalent % 10.| Address and e-mail to be used for 71211735 & 1813, Fourth Floor, Sree Sai Yogitha
Nar 2) D Nar B.Kothkota Sub district, BKothakota |2025 caliing upon to all above Both are Rio. at Plot no 266 Sy no 266 strest ‘Thousand  |86.88Sq.Mtrs, having plinth area R.C.C. ® C‘r‘;z:;‘;’:“;fnce with the interim resolution g"ay?rTNPIm Ng- g Rgai Elgdgﬁeczem Colony,
Slo. Shivanna, 1& 2 Are Residing At: D [mandal-Bayappagaripalli  Survey |mentioned in notice being to not Alkapuri colony Shadnagar Faroognagar Near Eight Hundred [1290.00Sq.Feets, Place Situated at [ P anath Nagar, Hyderaba
No 9-9, Guttamida Harijanavada, group, belongs to Bayappagaripalli (repay the amount mentioned in o p y Y qnagar, Thirteen Only) |Badepally Village of Jadcherla Municipality & = Process e-mail id:
Bayappagaripalle, B Kothakota, Chittoor, | Village, Survey No:467-2 and bounded |tnhe notice being Rs. 535472/~ sindhu dental hospital, Mahabub Nagar, against ason [Mandal Mahabubnagar Telangana State = cirp_suryajyotiinfotech india.com
Andhra Pardesh-517325. Also at: Survey by: North: Road, South Vacant site i irty Fi 17-09- TELANGANA - 509216 9 9 . 2 11.| Last date for submission of claims 02nd October, 2026
£ : € | (Rupees Five Lakhs Thirty Five 09-07-2026 and |Document No.3811 of 2025. Under 2
No.467-2, Boyyappagari palle Village [belongs to others, East: Vacant site Thousand Four Hundred and 2026 Alsoat HNos. 7- 111. 7-112 and 7-113. block no.7 ! : : 2 12 Classes of creditors, if any, under clause (b) of | NA
accounts and Gram Panchayat, belongs to Ramakrishna, West: House | g oot i S £10-07 ! “NOS. =10 [, -l interest thereon. | SRO.Jadcherla, and Bounded by : East: 3 2 | sub-section (6A) of section 21, ascertained by
B Kothakota Mandal, Annamayya district, of Ramalakshmamma. Site measuring [, /21 Y nheryi)n?esreost apol jawahar nagar, Badepally village, jadcherla mandal, Feets Seri, Open PlotofM.Ramulu West: C.C & the interim resolution professionsl
Andra Pradesf517325. East to West both sides 35 feet, north cable from 11-07-2025 and cost| mahabunagar dist, telangana State - 509301 Road North: 3 Feets Seri and House of Imam 13.| Names of Insolvency Professionals identified to | NA
Loan Account No. HLMD- to south both sides 40 feet or, in total |C South: House of Gunda Ramesh Yadav. tas Authorised R aiive of crediors i
CHLONS000005079462/AP-10188873 |1400 square feet or 155.55 yards. |tll the date of the payment. Date - 13092028 - AUTlHORIZED OFFICER :°dgjs (“Th;’e":iam:g;gfee”afh'vja‘;s)“e ftors in
- — n - - - ate : 18-09-
Place: Pudipatla, Bayappagaripalli, Date: 22-09-2026,  Sd/-(Authorized Officer) For India Shelter Finance Corporation Ltd. 14 (a) Relevant Forms and a) Weblink for downloadin n
. 1 g forms:
FOR ANY QUERY PLEASE CONTACT: Mr Mandala Ramesh (+91 9908062299) or Mr. Kalyan (7995705815) Place :Jadcheria CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED (8) Detallsof authorized representatvs hips:ibi govinhomeldonmioads
are available at: b) NA

GOLD AUCTION NOTICE

Registered Office: Muthoot Finance Limited, NH Bypass, Palarivattom, Kochi-682 028, Kerala, India.
CIN: L65910KL1997PLC011300, Ph:+91 484 4804000, 2396884, 2394712. mails@muthootgroup.com, www.muthootfinance.com

Muthoot Finance GSTN - 37AABCT0343B1ZX

Notice is hereby given for the information of all concerned that Gold Ornaments pledged with under mentioned branches of the company, which were
overdue for redemption and which have not been redeemed so far in spite of repeated notices, will be auctioned at concerned districtwise auction centres
mentioned below. In any case if the auction could not be conducted on the 1st Auction date, the Auctioneer is having the right to postpone the auction to
following 2nd/3rd auction dates or on subsequent dates at given centers without any further notice. Any change in auction date will be published at the
place of auction.

District- MEHBOOBNAGAR Auction centre:- MUTHOOT FINANCE LTD,no 30-127.First Floor.Amarkrishna Loadge.Sg Road, Jadcherla.509301,
MEHBOOBNAGAR, TELANGANA. 1st Auction Date:- 27.10.2026,05:00PM 2nd Auction Date:- 31.10.2026,05:00PM 3rd Date:- 05.11.2026,05:00PM
ACHAMPET - (TE)(4572)- MSL- 7819, 7861, 8033, SRS- 311, AMANGAL - (AP)(4278)- MSL- 15254, 15284, 15331, 15585, 15774, MAL- 10393, LMS- 75, GADWAL - (AP)(3099)- MSL- 14820,
14840, 14844, 15081, 15356, 15358, 15432, 15490, 15592, 15613, 15660, 15661, 15765, MAL- 13922, 14096, 14188, MHL- 1220, 729, 1275, 1613, IEEJA - (AP)(3783)- MSL- 13589, 13805,
13815, 13838, 13897, 13926, MHL- 912, ZIP- 112, JADCHERLA-(AP)(2214)- MSL- 25036, 25039, 25125, 25451, MAL- 15628, 15675, MHL- 1917, 2509, KALWAKURTHY-(AP)(2455)- MSL-
24171, 24482, 24550, 24637, 24798, 24999, MHL- 328, 1274, SRS- 547, MBL- 5902, ZIP- 192, KOLLAPUR - (AP)(4380)- MSL- 7352, 7787, 7807, 7808, 7831, 8002, MAL- 8806, SRS- 292,
KOTHAKOTA - (AP)(3865)- MSL- 16013, 15241, 15398, 15638, 15745, 15807, 15860, 16018, 16123, MAL- 14766, MAL- 7016, ZIP- 34, MAHABOOB NAGAR - PADMAVATHI COLONY/(3388)-
MSL- 11654, 11658, 11753, 11828, MAL- 5918, MHL- 1234, 1235, 1266, MAHABOOB NAGAR-(AP)(2213)- MSL- 30907, 29609, 29869, 30134, 30299, 30312, 30400, 30402, 30422, 30438,
30545, 30563, 30605, 30621, 30690, 30695, 30702, 30705, 30866, MHL- 1317, 1670, MBL- 6723, MAKTHAL - (TE)(4905)- MSL- 1558, 1582, 1607, TMS- 201, NAGAR
KURNOOL-(AP)(2805)- MSL- 18281, 18601, 18837, 18872, 18967, 19155, MAL- 15584, MHL- 1120, 1164, 1286, 816, 1008, 1079, 1167, 1472, 1496, SRS- 377, 371, PEBBAIR - (AP)(3904)-
MSL- 10206, MHL- 869, WANAPARTHY - (AP)(3715)- MSL- 14882, 14923, 15205, 15245, 15442, 15524, MAL- 8940, MHL- 1955,

Low Quality/Low touch/Insufficient weight deduction accounts details- AMANGAL - (AP)(4278)- HVS- 144, JADCHERLA-(AP)(2214)- HIR- 50, KOTHAKOTA -
MAHABOOB NAGAR-(AP)(2213)- MSL- 46848, NAGAR KURNOOL-(AP)(2805)- SIR- 37, NARAYANPET - (TE)(4791)- HIR- 88, WANAPARTHY - (AP)(3715)- MVT- 15,

District- KURNOOL Auction centre:- Muthoot Finance Ltd,D.No-40/838 First Floor Near Shi Main Branch N.R Pet Park Road Kurnool, Kurnool, Andhra
Pradesh-518001. 1st Auction Date:- 27.10.2026,02:00PM 2nd Auction Date:- 31.10.2026,02:00PM 3rd Date:- 05.11.2026,02:00PM

ADONI-(AP)(2887)- MSL- 19796, 19954, 19989, 20133, 20187, 20216, 20306, 20336, 20342, 20344, 20378, 20412, 20427, 20520, 20530, 20556, 20641, 20770, 20822, MAL- 12390,
12917, MHL- 557, 758, SRS- 346, ALLAGADDA - (AP)(3503)- MSL- 20989, 19964, 19991, 20057, 20185, 20564, 20633, 20678, 20712, 20734, 20756, 20790, 20805, 20816, 20854, 20855,
20871, 20879, 20885, 20910, 20911, 20924, 20958, 21009, 21117, 21125, 21156, 21212, 21235, 21243, 21376, 21418, 21419, MAL- 9653, 10039, 10664, 10672, 10691, 10701, MHL-
474, 1369, SRS- 329, 350, 397, 408, 409, SRS- 146, ALUR - (AP)(4849)- MSL- 2461, 2644, 2730, 2731, 2747, 2748, 2949, 3160, ATMAKUR-(AP)(2547)- MSL- 20805, 20910, 20753, 20763,
20806, 20849, 20853, 20874, 20883, 20975, 21006, 21040, 21072, 21131, 21133, 21180, 21188, 21210, 21234, 21266, 21284, 21289, 21313, 21369, 21384, 21399, MAL- 10763, MHL-
435,591, TMS- 353, SRS- 372, 600, SBS- 41, BANAGANAPALLI - (AP)(3542)- MSL- 12105, 12166, 12167, 12203, 12212, 12213, MAL- 7526, MHL- 1039, 1226, BETHAMCHERLA - (AP)(3701)-
MSL- 17304, 17348, 17581, 17653, 17675, 17709, 17848, 17860, 17861, 17895, 17912, 17957, 17964, 18040, 18191, 18197, 18248, MAL- 13996, 14031, 14314, 14380, 14508, MHL-
1073, 1228, TMS- 524, DHONE - (AP)(3115)- MSL- 15772, 15780, 15834, 15837, 15871, 15964, 15973, 15984, 15998, 16009, 16030, 16037, 16039, 16089, 16170, 16171, 16191, 16225,
16228, MHL- 591, 885, KALLUR-(AP)(2694)- MSL- 15356, 14550, 14696, 14856, 14944, 15093, 15108, 15199, 15214, 15302, 15394, 15522, MHL- 417, 393, SRS- 220,
KODUMUR-(AP)(2801)- MSL- 10918, 10936, 11059, MAL- 9003, SRS- 221, KOILAKUNTLA - (AP)(4571)- MSL- 8264, 8529, 8543, 8734, 8742, 8867, 8974, 8996, MAL- 4100, 4193, 4340,
MHL- 1514, 1414, 1493, 1781, SRS- 271, MHL- 3555, KURNOOL - N.R PET(2023)- MSL- 16771, 16773, 16777, 16863, 16900, 16904, 16955, MAL- 6040, MHL- 916, 1177, TMS- 241, ZIP-
16, KURNOOL - PARK ROAD(3160)- MSL- 11140, 11229, 11368, MHL- 586, 688, 831, KURNOOL - VENKATARAMA COLONY(3640)- MSL- 16283, 16314, 16496, 16575, 16576, MAL- 6350,
MHL- 1081, MHL- 1206, KURNOOL -PULA BAZAR(3717)- MSL- 11492, 11639, 11729, 11749, MHL- 907, 945, KURNOOL(0706)- MSL- 63809, 64207, 64378, 64463, 64503, 64522, 64568,
64627, 64655, 64677, 64691, 64762, 64804, 64880, 64964, 64967, MAL- 16818, MHL- 2317, 2363, 2369, 2375, 2376, 2501, 2668, 2744, TMS- 338, SRS- 408, 276, MHL- 6046, MAL- 17417,
KURNOOL-GAYATHRI ESTATE(2352)- MSL- 26925, 27288, 27319, 27372, 27418, 27427, 27760, MAL- 9931, MHL- 1502, SRS- 453, 470, 473, 477, MHL- 580, KURNOOL-UCON
SHOPPY(2618)- MSL- 13769, 13857, 13962, 14151, 14178, 14180, 14189, 14213, 14238, 14265, 14332, MHL- 804, 808, 961, TMS- 370, SRS- 201, BTS- 16, MSL- 13128,
NANDIKOTKUR-(AP)(2619)- MSL- 21245, 21265, 21439, 21487, 21584, 21604, 21614, 21623, 21626, 21832, 21838, 21864, 21870, 21885, 21894, 21930, 21946, 21961, 21964, 21978,
21982, 21983, 22027, 22044, MAL- 15394, 14615, 15364, 15443, MHL- 792, 995, 1097, SRS- 280, NANDYAL - BYRMAL STREET(3659)- MSL- 11050, 11080, 11183, 11212, 11358, 11386,
11402, 11425, 11430, 11455, 11478, 11479, MAL- 5914, 5915, SRS- 148, NANDYAL(0688)- MSL- 53422, 53571, 53777, 53965, 53992, 54045, 54046, 54133, 54223, 54224, 54301, 54331,
54340, 54367, 54375, 54382, 54454, 54469, 54475, 54484, 54541, 54626, 54645, 54649, 54677, 54684, 54693, 54697, 54752, 54755, 54764, 54765, 54766, 54775, 54780, 54797, 54810,
54826, 54899, 54909, 54927, MAL- 12517, 12679, MHL- 1767, 1884, 1973, 2119, 2121, 2154, 2175, SRS- 380, 381, 392, 499, 629, 641, ZIP- 102, ZIL- 167, NANDYALA-SANJEEV
NAGAR(2302)- MSL- 19253, 19402, 19405, 19537, 19595, 19725, 19792, 19826, MAL- 9338, SRS- 211, 215, MAL- 9090, 9091, PATTIKONDA(3934)- MSL- 15607, 16228, 16314, 15570,
15655, 15767, 15788, 15805, 15886, 15890, 15940, 15951, 15955, 16044, 16057, 16133, 16345, 16409, MHL- 1315, 1518, PEAPULLY(3971)- MSL- 9991, 10010, 10204, 10346, 10382,
10386, 10410, 10452, 10453, 10611, 10671, MAL- 11212, 11190, 11292, 11676, MHL- 963, 1002, 1050, 1052, SRS- 307, 308, SRINAGAR COLONY - (AP)(4717)- MSL- 6136, 6169, 6206,
6269, 6330, MHL- 636, 833, 959, ZIL- 60, VELDURTHI - (AP)(3456)- MSL- 11504, 11856, 11906, 11907, 11909, 11943, 12142, 12157, 12269, MHL- 643, SRS- 338, YEMMIGANUR(AP)(2024)-
MSL- 23758, 23775, 23785, 23900, 23973, 23974, 23991, 24023, 24084, 24257, 24277, 24315, MHL- 1367, 1510, 1686,

Low Quality/Low touch/Insufficient weight deduction accounts details- ATMAKUR-(AP)(2547)- SVT- 179, BANAGANAPALLI - (AP)(3542)- MSV- 155, SIR- 223, KURNOOL - N.R PET(2023)-
MSL- 19152, MAL- 6598, MHL- 3844, KURNOOL - PARK ROAD(3160)- HIR- 55, UBI- 3, KURNOOL(0706)- MIR- 17, KURNOOL-GAYATHRI ESTATE(2352)- SIR- 65, HIR- 32, KURNOOL-UCON
SHOPPY(2618)- MSL- 27281, 27313, SVT- 40, 79, NANDIKOTKUR-(AP)(2619)- SVS- 43, NANDYAL - BYRMAL STREET(3659)- SVT- 188,

District- ANANTAPUR Auction centre:- Muthoot Finance Ltd,D.No:13/3/426, RTC Bus stand road ,Revenue ward no : 13, Opp Khajana Jewellery , Ananthapur.
Andhra Pradesh - 515001. 1st Auction Date:- 27.10.2026,09:00AM 2nd Auction Date:- 31.10.2026,09:00AM 3rd Date:- 05.11.2026,09:00AM
ANANDHAPUR(0623)- MSL- 71838, 71937, 72164, 72201, 72352, 72355, 72375, 72418, 72495, 72554, 72608, 72627, 72635, 72636, 72671, 72704, 72726, 72760, 72794, MAL- 15620,
16013, 16334, MHL- 1581, 1764, 1830, 1902, SRS- 570, 666, MDL- 497, MHL- 795, ANANTAPUR - RAMACHANDRA NAGAR(3571)- MSL- 14377, 14675, 14774, 14816, 14845, 14847,
14855, 14867, 14874, 14875, 14881, 14889, 14978, 14994, 15019, 15032, 15059, 15082, MAL- 5538, 5635, 5768, 6043, MHL- 776, 1060, 1100, SRS- 306, MML- 1486, ZIP- 95,
ANANTAPUR - VIDYUT NAGAR(4011)- MSL- 35750, 35749, 35808, 35822, 35834, 35885, 35900, 35911, 35935, 36059, 36068, 36161, 36167, 36191, 36226, 36242, 36259, 36280, 36311,
36392, 36435, 36437, 36494, 36512, 36513, 36542, 36576, 36577, 36598, 36685, 36688, 36722, 36757, 36763, 36788, 36832, 36845, 36886, 36888, 36889, 37016, MAL- 11405, 11837,
11838, 11839, 11951, 11997, 12216, 12232, MHL- 2141, 2286, 2388, 2398, 2479, 2599, 2652, 2703, 2793, 2987, 3008, MLM- 29, SRS- 666, 667, ANATAPUR-RAM NAGAR(2450)- MSL-
29739, 29860, 29900, 29902, 30077, 30317, 30329, 30336, 30350, 30375, 30447, 30514, 30551, 30708, 30714, 30729, 30732, MHL- 1350, SRS- 354, 571, 573, ANATAPUR-SAPTHAGIRI
CIRCLE(2451)- MSL- 32276, 32283, 32478, 32564, 32578, 32611, 32694, 32755, 32756, 32776, 32810, 32858, 32903, 32904, 33021, 33053, 33108, 33213, 33249, MAL- 11373, 11752,
11799, 11898, MHL- 1750, 1777, 1834, 1981, MBL- 4803, MDL- 71, MAL- 10916, ANATHAPUR - DCMS ROAD(3376)- MSL- 14297, 14321, 14472, 14487, 14497, 14531, 14532, 14553,
14713, 14742, 14744, 14753, MAL- 4574, 4897, MHL- 789, DHARMAVARAM - RTC BUS STAND(3372)- MSL- 30037, 30119, 30176, 30267, 30483, 30503, 30558, 30907, 30937, 30951,
31066, 31242, 31287, 31308, 31345, 31448, 31450, 31465, 31603, 31637, 31701, 31834, 31944, MAL- 17850, 18015, 18378, 18419, 18439, 18624, 18725, MHL- 1645, 1705, 2052, 2061,
MML- 3831, DHARMAVARAM-(AP)(2202)- MSL- 32551, 32754, 32814, 33242, 33246, 33362, 33380, 33416, 33469, 33478, 33558, 33662, 33786, 33835, 33845, 33995, 34168, MAL-
16836, MHL- 1811, MSL- 37032, GOOTY(AP)(2437)- MSL- 18040, 17520, 17579, 17580, 17798, 17858, 17890, 17900, 18011, 18058, 18091, 18098, 18100, 18104, 18149, 18242, 18270,
18384, MAL- 10946, 11019, 11580, MHL- 763, 764, SRS- 284, GORANTLA- (AP)(5171)- MHL- 377, GUNTAKAL - TOWN(4152)- MSL- 11585, 11815, 11851, 11852, 11885, 11993, 12115,
12137, 12146, 12176, MAL- 6811, 6908, MHL- 950, TMS- 228, GUNTAKAL(AP)(1752)- MSL- 33726, 33876, 34467, 34468, 34487, 34521, 34558, 34933, 35100, 35140, 35210, 35444,
35467, 35469, MHL- 2222, 2410, KADIRI - VEMA REDDY CIRCLE(4770)- MSL- 6771, 6282, 6303, 6675, 6676, 6699, 6794, 6812, 6851, 6865, 6872, 6886, 6969, 7010, 7031, 7040, 7060,
7089, MAL- 2593, 2779, MHL- 731, 803, SRS- 297, KADIRI(AP)(1940)- MSL- 56465, 56579, 56948, 57051, 57206, 57276, 57289, 57362, 57450, 57455, 57489, 57490, 57511, 57548, 57549,
57550, 57564, 57622, 57629, 57631, 57651, 57663, 57697, 57712, 57777, 57778, 57781, 57791, 57818, 57851, 57855, 57866, 57898, 57915, 57928, 57980, 58003, 58057, 58062, 58067,
58080, 58086, 58092, 58148, 58243, 58256, 58310, 58324, 58331, 58349, 58356, 58388, 58405, 58428, 58450, 58465, 58500, 58511, 58546, 58555, 58557, 58563, 58581, MAL- 21914,
22076, 22192, 22244, 22351, 22413, 22471, 22508, 22611, 22929, 23057, 23108, 23122, 23123, MHL- 2228, 2411, 2465, 2513, 2547, 2548, 2591, TMS- 254, 255, 416, SRS- 360, 680, 479,
592, 678, 679, 739, 756, 824, 827, BTO- 9, MML- 4496, 4588, MAL- 23494, MPL- 52, KALYANDURG-(AP)(2617)- MSL- 48607, 48950, 48982, 49065, 49121, 49240, 49277, 49394, 49688,
49780, 49810, 49870, 49884, 50180, 50189, 50224, 50267, 50298, 50325, 50353, 50357, 50413, 50437, 50462, 50516, 50583, 50586, 50589, 50593, 50644, 50681, 50689, 50736, 50752,
50815, 50849, 50864, 50869, 51082, 51141, 51149, 51205, 51228, 51237, 51279, 51292, 51308, 51326, 51406, 51485, 51518, 51540, 51583, 51650, 51652, 51693, MAL- 35683, 35734,
35938, 35984, 36267, 36350, 36416, 36565, 36661, 36899, 36942, 37059, 37116, 37380, 37390, MHL- 2269, 2559, 2766, 2787, 2807, 2808, 2820, 2821, 2852, 3167, TMS- 775, 780, SRS-
1019, 841, 903, 753, 904, 928, 1057, BTS- 50, MML- 5287, MBL- 12169, 12580, 12680, KOTHACHERUVU - (AP)(5106)- MSL- 1194, 1286, 1298, 1317, MHL- 384, 399, 400, MHL- 1034,
NARPALA - (AP)(5105)- MSL- 1369, 1333, 1400, 1416, 1424, PAMIDI - (AP)(3900)- MSL- 19412, 19606, 19828, 19936, 20017, 20131, 20226, 20261, 20380, MAL- 15783, SRS- 366, 390,
PENUKOONDA-(AP)(2620)- MSL- 22872, 23162, 23460, 23562, 23606, 23762, 24009, 24031, 24230, MAL- 16095, 16344, MHL- 1792, LMS- 100, RAYADURG-(AP)(2326)- MSL- 28831,
29117, 29217, 29271, 29333, 29346, 29427, 29440, 29487, 29602, 29698, 29790, 29840, 29886, 29959, 29990, 30074, 30130, 30220, 30258, 30355, 30427, MAL- 17773, 18507, 18541,
SRS- 420, 533, TADIPATRI - TALUK OFFICE ROAD(4466)- MSL- 12557, 12679, 12103, 12237, 12338, 12419, 12463, 12584, 12678, 12718, 12731, 12760, MHL- 634, 725, 762, 866, 895,
TADIPATRI(AP)(1935)- MSL- 31309, 31510, 31657, 31697, 31766, 31813, 31827, 31861, 31877, 31906, 31982, 32018, 32026, 32028, 32063, 32094, 32147, 32215, 32308, 32402, 32424,
32427, 32469, 32483, 32514, 32525, 32534, 32552, 32561, 32592, 32606, 32613, 32669, 32719, MAL- 19104, 19105, 19348, 19764, MHL- 1645, 928, 188, 627, 862, 1121, 1297, 1311,
1576, 1637, 1660, 1761, 1820, TMS- 258, SRS- 424, 400, 420, 403, MBL- 9946, MAL- 20296, SBS- 59, 60, MSL- 32334, 35633,

Low Quality/Low touch/Insufficient weight deduction accounts details- ANANDHAPUR(0623)- MSL- 85451, 86614, 86621, MHL- 8545, 8564, MSV- 947, MIR- 149, HVT- 42, ANANTAPUR
- RAMACHANDRA NAGAR(3571)- MSL- 26869, MIR- 12, HIR- 93, MEI- 6, SVS- 201, ANANTAPUR - VIDYUT NAGAR(4011)- SIR- 39, HVT- 211, HIR- 8, MVT- 138, ANATAPUR-RAM
NAGAR(2450)- MHL- 6763, MLM- 913, MIR- 6, 153, 162, SIR- 52, 71, 171, HIR- 175, 93, SVS- 18, SVT- 85, ANATAPUR-SAPTHAGIRI CIRCLE(2451)- MSL- 51826, 56297, 56417, SIR- 242, 210,
355, MVS- 82, ANATHAPUR - DCMS ROAD(3376)- SVS- 77, SVT- 46, MVB- 2, DHARMAVARAM - RTC BUS STAND(3372)- MSV- 1019, 82, SIR- 459, DHARMAVARAM-(AP)(2202)- MSL- 55111,
SVT- 28, GOOTY(AP)(2437)- MSV- 363, 379, 590, SIR- 114, 22, 108, SVT- 147, GORANTLA- (AP)(5171)- MIR- 147, 126, SIR- 122, UBI- 2, GUNTAKAL - TOWN(4152)- MVT- 70,
GUNTAKAL(AP)(1752)- UBI- 25, GRI- 16, KADIRI - VEMA REDDY CIRCLE(4770)- MSV- 1151, MIR- 6, 32, SIR- 34, MVT- 81, SVT- 45, KADIRI(AP)(1940)- SVS- 157, KALYANDURG -VALMIKI
CIRCLE(5263)- MSL- 7034, MEI- 6, KALYANDURG-(AP)(2617)- MSL- 81110, 83237, MSV- 842, 1313, 1649, 1828, MIR- 149, HIR- 118, MVT- 102, KOTHACHERUVU - (AP)(5106)- SIR- 263, 78,
HIR- 120, MUDIGUBBA - (AP)(5237)- MSL- 5142, MVS- 51, PAMIDI - (AP)(3900)- MLM- 390, SIR- 111, 81, HIR- 165, PENUKOONDA-(AP)(2620)- HIR- 137, RAYADURG-(AP)(2326)- MSL-
37058, TADIPATRI - TALUK OFFICE ROAD(4466)- MSV- 794

District- ANANTAPUR Auction centre:- Muthoot Finance Ltd,D.No:13/3/426, RTC Bus stand road ,Revenue ward no : 13, Opp Khajana Jewellery , Ananthapur.
Andhra Pradesh - 515001. 1st Auction Date:- 27.10.2026,09:00AM 2nd Auction Date:- 31.10.2026,09:00AM 3rd Date:- 05.11.2026,09:00AM
HINDUPUR(0678)- MML- 3280, MADAKASIRA - (AP)(4215)- MAL- 13687, 14248,

Low Quality/Low touch/Insufficient weight deduction accounts details- HINDUPUR(0678)- MSL- 45300, HVG- 9, MSV- 1420, HINDUPUR-STATION ROAD(4400)- MSV- 1109, 1224, 1520,
MIR- 24, SIR- 508,

(AP)(3865)- HVT- 29,

Note: Customers can release the gold ornaments before the auction date (27.10.2026).
Note: Bidders are requested to produce Identity Card / Pan Card No./ GST Certificate.
(Incase Registered Dealers) Successful bidders should transfer the full auction amount by RTGS

Place : KURNOOL
Date : 22.09.2026

For Muthoot Finance,
M/s. SSR & Co., Law Associates, 1-19-72/1/2, Rukminipuri Colony, Behind Spencers, ECIL Post, Hyderabad - 62

FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
PANGEA FABRICS INDIA PRIVATE LIMITED

/ /

ISL. RELEVANT PARTICULARS
1. | Name of corporate debtor M/s. Pangea Fabrics India Private Limited
2. | Date of incorporation of corporate debtor 29th May, 2007
3. | Authority under which corporate debtor is Registrar of company (RoC), Hyderabad

incorporated / registered

4. | Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U171217G2007PTC054183

5. | Address of the registered office and principal
office (if any) of corporate debtor

7th Floor, Surya Towers 105, SP Road,
Secunderabad — 500003, Telangana

6. | Insolvency commencement date in respect of
corporate debtor

18th September 2026

7. | Estimated date of closure of insolvency
resolution process

17th March 2027

8. | Name and registration number of the insolvency| Mr. Kaspa Venu Gopal
professional acting as interim resolution IBBI Registration No.

professional IBBI/IPA-001/IP-P 01661/2019-2020/12580

9. | Address and e-mail of the interim resolution
professional, as registered with the Board

Address Registered with IBBI:

201 Vamshi Nivas, KPHB Phase 5,

Back Side Malaysian Township, Kukatpally,
Telangana - 500072

Email- id registered W|th IBBI:

kaspavenugoy |.com

10.| Address and e-mail to be used for
correspondence with the interim resolution
professional

71211735 & 1813, Fourth Floor, Sree Sai Yogitha
Nilayam, Plot No. 4, Road No. 1, Czech Colony,
Sanath Nagar Hyderabad 500018

Process e-mail id: cirp_pangeafabrics@efficaxindia.com

11.| Last date for submission of claims 02nd October, 2026

12.| Classes of creditors, if any, under clause (b) of [ NA
sub-section (6A) of section 21, ascertained by
the interim resolution professional

13.| Names of Insolvency Professionals identified to [ NA
act as Authorised Representative of creditors in
a class (Three names for each class)

14.| (a) Relevant Forms and a) Weblink for downloading forms:
(b) Details of authorized representatives https://ibbi.gov.in/home/downloads
are available at: b) NA

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of the corporate
insolvency resolution process of the M/s. PANGEA FABRICS INDIA PRIVATE LIMITED vide order dated 18th September
2026.

The creditors of M/s. Pangea Fabrics India Private Limited, are hereby called upon to submit their claims with proof on or
before 02nd October 2026 to the interim resolution professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the
claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Mr. Kaspa Venu Gopal

Interim Resolution Professional

IBBI Registration No. : IBBI/IPA-001/IP-P 01661/2019-2020/12580

IBBI Registered Address: 201 Vamshi Nivas, KPHB Phase 5,

Back Side Township, Kukatpall -500072

Correspondence Address: 7/2/1735 & 1813, Fourth Floor, Sree Sai Yogitha Nilayam,

Plot No. 4, Road No. 1, Czech Colony, Sanath Nagar Hyderabad 500018

Process Email.id: cirp_pangeafabrics@efficaxindia.com

Date: 22nd September 2026 IBBI Email.id: @gmail.com
Place: Hyderabad AFA Valid up to - 30-06-2027

|| SBFC

PUBLIC NOTICE FOR AUCTION CUM SALE

Pursuant to taking possession of the secured asset mentioned hereunder by the Authorized Officer of SBFC Finance Limited (Erstwhile SBFC Finance Pvt. Ltd.) under the Securitisation
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (“SARFAESI Act”) for the recovery of amount due from below borrower/s, offers/Bids are invited by
the undersigned in sealed covers for purchase of immovable property, as described hereunder, which is in the possession of the secured creditor, on ‘AS IS WHERE IS BASIS’, ‘AS IS
WHAT IS BASIS’ and ‘AS IS WHATEVER THERE IS BASIS’, The Reserve Price for the Auction will be against the each property as mentioned below in respective column and the
Earnest Money Deposit (EMD) will be 10% of the reserve price accordingly which shall be required to be submitted by way of DD/PO in favor of “SBFC Finance Limited” along with the Bid
by the intended bidder(s)/purchaser(s) at SBFC Branch Office “SBFC Finance Limited, 6-10-27, 10/1, Sri Nilayam, 2Nd Floor, Opp.Swagruha Foods, Arundalpet, Guntur
Andhrapradesh-522002.” on or before 3:00 PM of 10/10/2026 (last date for bid submission). The successful bidder/purchaser shall pay a deposit of at least 25% of the Sale
Consideration [inclusive of EMD amt. paid with the Bid] either on the same day of Sale Confirmation or not later than next working day. Balance sale consideration shall be required to be
deposited within 15 days from Sale confirmation date. Particulars of which are given below: -

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of the corporate insolvency
resolution process of the M/S. SURYAJYOTI INFOTECH LTD vide order dated 18th September 2026.

The creditors of M/s. Suryajyoti Infotech Ltd, are hereby called upon to submit their claims with proof on or before 02nd
October 2026 to the interim resolution p attheaddress againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims

with proofin person, by postor by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Mr. Kaspa Venu
Interim Resolution Prof
IBBI Registration No. : IBBI/IPA-001/IP-P 01661/2019-

Back Side Malaysian Township, Kukatpally, Tel

Correspondence Address: 7/2/1735 & 1813, Fourth Floor, Sree Sgj
Plot No. 4, Road No. 1, Czech Colony, Sanath Na
Process Email.id: cirp_ suryajyotunf

Place: Hyderal

Asset Recovery Management Branch|
punjob Sl (ITS MY q 27-33-40, 1t Floor, Gudavallivari Street,)
ulm}mt_nmwm. Besant Road Cross, Governer pet|

% Vijayawada-520002, Tele : 0866-2571634,
E Mail: csSSSZQpnb.co.ln

SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovable Assets under the
Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002 read with proviso to Rule 8 (6) of the
Security Interest {(Enforcement) Rules, 2002.
MNotice is hereby given to the public in general and in particular to the
Borrower (s) and Guarantor (s) that the below described immovable
property mortgaged/charged to the Secured Creditor, the constructive/
physical/ symbolic possession of which has been taken by the Authorised
Officer of the Bank/ Secured Creditor, will be sold on "As is where is",
"As is what is", and "Whatever there is" on the date as mentioned in
the table herein below, for recovery of its dues due to the Bank/ Secured
Creditor from the respective borrower (s} and guarantor (s). The reserve
price and the earnest money deposit will be as mentioned in the table
pective properties.

E OF E-AUCTION: 15-10-2026

11.00 AM TO 04.00 PM
Last date for payment of EMD: 15-10-2026 Before 3.00 PM
Bid Increase Amount : Rs.10,000/-

1) Mame of the Borrower: M/s.GSR Printers,
represented by Two Partners; 1.Shri Gottipati Narendra Kumar
and 2.Shri Ravela Satyanarayana (A/C No 0465001B00000345)
1. 12-590/8, Samrajyam nivas, Sundarayya nagar, Tadepalli, Guntur
Dist, AP-522 501. 2_ 31-3-4a/1, Venkata ramaiah street, Machavaram,
Vijayawada - 520 004,
Guarantors: Smt Tummala Durga Bhavani, W/o Krishna Prasad,
D.no.12-23, Opp Indian overseas bank, Penamaluru Mandal,
Poranki, AP-521 137.
Name of the Branch: Convent Street, Vijayawada {046500)

Demand Notice 13(2) 13(2) dated: 07-07-2025
Outstanding Amount as on: 30-07-2026 is Rs.1,56,88,625.35/- further
interest, costs, charges etc
Possession Date: 25-09-2025 Nature of Possession: Physical

Description of the Immovable Properties Mortgaged/ Owner's Name

{mortgagers of property{ies)) : Printing Machinery located at D.No.32-
27-1, Opp. Bank of India, Zonal Office, SRO, Gunadala Building,

Maruthi Nagar, Eluru Road, Vijayawada - 520 004 belonging to M/
5.GSR Printers, represented by Managing Partner Mr. Gottipati Narendra
Kumar S/o. Ramadasu.

Reserve Price: Rs.67,50,000/-

(A& Goverrment OF India U

Earnest Money Deposit: Rs.6,75,000/-

Details of the encumbrances known to the secured creditors : Nil Encumbrances

TERMS AND CONDITIONS OF E-AUCTION SALE: 1) The sale shall be
subject to the Terms & Conditions prescribed in the Security Interest
{Enforcement) Rules 2002 and to the following further conditions. 2}
The properties are being sold on "As is where is", "As is what is" and
"Whatever there is” Basis. 3) The particulars of Secured Assets
specified in the Schedule hereinabove have been stated to the best of
the information of the Authorised Officer, but the Authorised Officer
shall not be answerable for any error, misstaternent or omission in this
proclamation. 4) The Sale will be done by the undersigned through e-
auction platform provided at the Website https:// BAANKNET.COM on
15.10.2026 between 11.00 AM to 4,00 PM. 5) For detailed term and
conditions of the sale, please refer https:// BAANKNET.COM &
www.pnbindia.in

STATUTORY SALE NOTICE UNDER RULE 8(6) rfw 9(1) OF THE SARFAESI ACT, 2002
Date : 18-09-2026 Authorised Officer
Place : Vijayawada Punjab National Bank

SBFC Finance Limited

Registered Office: - Unit No. 103, First Floor, C&B Square, Sangam Complex, Village Chakala, Andheri- Kurla Road, Andheri (East),

Mumbai-400059. Branch Address: SBFC Finance Limited, 6-10-27, 10/1, Sri Nilayam, 2Nd Floor, Opp.Swagruha Foods, Arundalpet,
Guntur Andhrapradesh-522002.

Demand Notice

Address of Borrower(s) /
Date and Amount

Co-Borrower(s)

1. BANDA VISHALKUMAR,
2. BANDA KEERTHIPRIYA,
Add: Door No. 22-14-14/a, Present Door
No. 78-2-151, Asset No. 1021088909, Old
Ward No. 10, Present Ward No. 22,

Demand Notice Date:
1st September 2025
Rs. 21,81,377/- (Rupees

Thousand Three Hundred
Venkateshwara Swamy Temple and South

India Shopping Mall, lalapet, Patha Bus
Stand, Guntur, Andhra Pradesh — 522001.

on 21st August, 2025, plus
unapplied interest from the
date of 22nd August, 2025,

Revenue Ward No. 31, Block No. 2, Near| and Seventy-Seven Only) as|And bounded by: East: Remaining Property of Banda

- Earnest Money Total Loan
IrE;s:v”a':)tIf::ofpt ::y P':ii?(rl;;) Deposit (EMD) |Outstanding as on|
(10% of RP)  |17th September, 2026
All that the piece & parcel of land Door No. 22-14-14/a, Present Rs. 88,21,872/- | Rs. 8,82,187/- | Rs. 25,32,747/-
Door No. 78-2-151, Asset No. 1021088909, Old Ward No. 10, (Rupees (Rupees Eight | (Rupees Twenty-
Present Ward No. 22, Revenue Ward No. 31, Block No. 2, Near | Eighty-Eight | Lac Eighty-Two | Five Lac Thirty-
Twenty-One Lac Eighty-One | Venkateshwara Swamy Temple and South India Shopping Mall,| Lac Twenty- | Thousand One Two Thousand
lalapet, Patha Bus Stand, Guntur, Andhra Pradesh — 522001. | One Thousand |Hundred Eighty-| Seven Hundred
Eight Hundred | Seven Only) and Forty-Seven
KeerthiPriya, West: Municipal Corporation Road, North: Navada | and Seventy- Only)
Left for the other properties of the Banda Keerthi Priya, Her hus-| ~ Two Only)
band and Sister, South: property of Bondili Pratap Singh.

1. Last Date of Submission of Sealed Bid/Offer in the prescribed tender/Bid forms along with EMD and KYC (Self-attested) is 10/10/2026 on or before 03:00 PM at the Head/Branch Office address
mentioned herein above. Tenders/Bids that are not filled up or tenders received beyond last date will be considered as invalid and shall accordingly be rejected. 2. EMD amount should be paid by way
of Demand Draft/Pay order payable at, Guntur/Andhra Pradesh-522002. in favour of “SBFC Finance Limited” which is refundable without interest to unsuccessful bidders. 3. Date of Inspection of the
Property is on 03/10/2026 between 11.00 AM to 4.30 PM. 4. Date of Opening of the Bid/Offer (Auction Date) for Property is 12/10/2026 at the above-mentioned branch office address at 12:30 PM.
The tender/Bid will be opened in presence of the Authorized Officer along with all bidders. 5. The bid starts from the incremental value of Rs. 50,000/- (Rupees Fifty Thousand Only). Further all the
bids shall be increased in multiple of incremental value. 6. Property will be sold to bidder quoting the highest bid amount. Inter-se bidding will be at sole discretion of Authorized Officer. However, the
Authorized Officer has the absolute power and right to accept or reject any tender/bid or adjourn/ postpone the sale without assigning any reason whatsoever thereof. The property will not be sold
below Reserve Price. 7. Further interest will be charged as applicable, as per the Loan Agreement on the amount outstanding in the notice and incidental expenses, costs, etc., is due and payable ill
its realization. 8. The detail terms and conditions of the auction sale are incorporated in the prescribed tender form. Tender forms are available at the above-mentioned Head/Branch office. 9. Any fees,
charges, taxes including but not limited to transfer/conveyance charges, unpaid electricity charges, Municipal/local taxes, Stamp duty & registration charges shall have to be borne by the purchaser
only. 10. The Auction Purchaser/Highest Bidder shall deposit the applicable TDS as per Income Tax rules (as of now 1%) against the Sale in PAN of SBFC Finance Limited (SBFC), and submitted the
requisite Form/Documents (as of now called form 26QB) with RFL prior issuance of Sale Certificate. The said TDS amount will be deducted by Auction purchaser form the Sale Consideration. 11. All
dues/arrears/unpaid taxes including but not limited including sales tax, property tax, etc. or any other dues, statutory or otherwise on the secured property shall be borne by the purchaser separately.
12. Encumbrances known to the secured creditor: NIL 13. The successful bidder shall deposit 25% of bid amount (after adjusting EMD) immediately and balance 75% amount must be payable with-
in 15 days. On failure to pay the sale price as stated all deposits including EMD shall be forfeited without further notice. However, extension of further reasonable time to make the balance 75% pay-
ment in exceptional situations shall be at sole discretion of authorized officer. 14. The particulars given by the Authorized officer are stated to the best of his knowledge, belief and records. Authorized
officer shall not be responsible for any error, mis-statement or omission etc. 15. The bid is not transferable, the purchaser(s)/successful bidder(s) and/or any person claiming through or under them
shall have no right to initiate any proceedings against the authorized officer/secured creditor in relation to the sale of the secured asset. 16. The Banker’s Cheque or Demand Draft should be made in
favor of ‘M/s. SBFC FINANCE LIMITED’ payable at, Guntur/Andhra Pradesh-522002. Only. 17. The Borrower/ Co-Borrower are hereby given 15 DAYS STATUTORY SALE NOTICE UNDER THE SAR-
FAESI ACT, 2002 to pay the sum mentioned as above before the date of Auction failing which the immovable property will be auctioned and balance, if any, will be recovered with interest and costs.
If the Borrower pays the amount due to SBFC Finance Limited (Erstwhile SBFC Finance Pvt. Ltd.) in full before the date of sale, auction is liable to be stopped. 18. The notice is hereby given to the
Borrower, Co-Borrower to remain present personally at the time of sale and they can bring the intending buyers/purchasers for purchasing the immovable property as described herein above, as per
the particulars of Terms and Conditions of Sale. 19. The interested parties may contact the Authorized Officer for further details/ clarifications and for submitting their application/Bid. Authorised
Officer: Mr. NAVEEN BK, Mobile No. +91 9980187878. E-mail Id: naveen.bk@sbfc.com, Authorised Officer: Mr. 'SUDHEENDRA BHATT Mobile no. +91 9845035789, E-mail Id:
sudheendra.bhatt@sbfc.com 20. In case of discrepancy in the Vernacular language publication, the English newspaper will prevail over vernacular newspaper.

Place: Guntur/Andhra Pradesh-522002.
Date: 22nd September, 2026

Sd/- (Authorized Officer)
M/s. SBFC FINANCE LIMITED




FActalectAct Al

02

HooriF 00 22 ?oé;oaas 2026

B58e0re

v W v B0 HLHHEEO . . : :
R0E OFLH BareIR 083206 2:5 Tog) MVOTR PWDL | (D) spensio smnyss st memsvo #5 | [T Y T
2505 G55 5 boyres Batr0: o 2pn,0,08 oG b Rgri Products 72 2520 o oo

500 1':55_521) °

0 2B3S) R)orwod LS SN :
S S L) Soesddd e

$BBworre argd -TETers

285 Do, 31/28x/20382E/020%/2026-27 38.21.09.2026

S G B8O : HeARG &, Jodod, 858 $e)F -01, 2SHE SKE T
T0.0368° ¢S 0f S0l (ADV)/rAHS 86 Dowd (D) Aoymo
(35 Seng) HEo §5§6:'a (rE0g8s & $aho : 8B HE Do (BrBogo
@6 & $%5H0H0) 21-09-2026 & LoregEno 03.30 Hoved 2. HE SHde
056 BB : 24-09-2026 & e 03.30 Howeb. ©50 Db & TP
26 Fo. ErsoBodoR woalb, HemEht &8 dodod, 1S Bo. 9154796465/

NOTIFICATION
100% Water Soluble Mixture Fertilizer with Specifications Pre scribed
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PUBLIC NOTICE

Itis hereby notified to the general public that
the original Duty Free Import Authorisation
No: 0910065265 Dated 07.07.2017 of M/s.
Ravi Foods Private Limited is lost by me
while travelling on bike from my office at
Madhubhan Colony, Kattedan to DGFT office
at Kavadiguda to submit for re-validation.

If any person has found the said DFIA
Authorisation license, they are requested to
contact us via MobileNumber 9032571369
or send it through registered post with
Acknowledgement Due to M/s. Ravi Foods
Private Limited, # 7-4-112/1, Madhuban
Colony, Kattedan, Ranga Reddy District-500
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